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Publlo Sector UndertaJdDp 

HOt. Sbri p. B. Chakravertl: 
Sbri K. N. T1wU"J: 

Will the Minister of IndllStr7 be 
pleased to state: 

(a) whether it is a lact that public 
.ector undertakings are more reluc-
tant than private industry to seek the 
help of Indian selentists; 

(b) the steps taken to ensure pro-
per co-operation between the indus-
trialists, scientists and the Govero-
ment; and 

(c) whether some permanent body 
Is proposed to be set up to promote 
collaboration between research and 
industry? 

The MIDIster or Industry (Sbri D. 
SaDjlva""a): (a) No, Sir. So far 81 
Public Sector undertakings are con-
cerned, Government have laid special 
etress on the utilisation of Indigenous 
know-how. 

(b) The following are the prlnelpal 
ItepI taba to eDIUre co-operatloD 

between scientists, Government and 
Industry:-

(1) The Council of ScientMc and 
Industrial Research is repre--
sented on the Inter-Ministerial 
Committees which considers (1) 
applications for the issue ot 
Industrial licences end (2) ap-
plications for ,the approval of 
the terms of foreign collabora-
tion. Suitable representation to 
the C.S.I.R. has also been given 
in the various Development 
Councils constituted under the 
Industries (Development and 
Regulation) Act, 1951. 

(2) A Joint Standing Committee for 
Research and Industry has been 
constituted by the C.S.l.R. under 
the Chairmanship of the Min;'-
ter of Industry. This Commit-
tee periodically reviews tbe 
relations between research and 
Industry and problems of the 
utilisation of Indigenous know-
how and research. 

(3) A Specialist Committee for in-
dustrial research and relation 
with Ind1l5try has been consti-
tuted under the Chairmanship 
of the Director General, Techni-
cal Development. 

(40) A Joint Committee of the 
C.S.I.R. and the Directorate 
General of Technical Develop. 
ment has been formed for close 
and continuous liaison between 
these two bodies. 

(5) Every national laboratory has _ 
technical Information and Liai-
son Cell which has the specia-
lised task of approaching indus_ 
tries, identifying their problems 
and ensuring a follow-up of 
sponsored research In the 
laboratories. 

(c) The Joint Standing Committee 
for Research and Industry and the 
Specialist Committee tor Industrial 
Research and Relations with IndWltry 
referred to in reply to part (b) abow 
are permanent bodies. 




